Title: Need for proper food grain distribution mechanism in the country.
12.07 hrs.

SHRIMATI SONIA GANDHI (AMETHI): Mr. Speaker, Sir, the poorest people in several of our States have been facing the prospect of
starvation and many have died even during the course of this Session. It is shocking that such tragic events are occurring while our
granaries are absolutely overflowing with food stock; it is not only that but a lot of food grains are actually rotting.

It is heart-breaking that deaths due to starvation are taking place in today's age. It is even more painful that this should be happening
when we have about sixty million tonnes of buffer stock in our godowns. All this, we believe, is entirely due to bad planning and bad
management of our stocks and bad distribution system.

Instead of mobilising on a war footing, the Government has been extremely slow; and, perhaps, even been a mute spectator. In view of
this unprecedented situation, which is getting worse by the day, as we see in the news and as we see in the newspapers every day,
we demand that the Government should formulate and announce immediate short-term and long-term steps to alleviate the sufferings
of our poor people in many different States of our country. Food for work programmes ought to have been launched on a massive
scale long, long ago. Even today, it is not too late. Suggestions have been given by experts as well as by Chief Ministers. | know, for
instance, that Chief Ministers of our Congress-governed States have come up with a suggestion that the Government should set up
food grain banks.

But, apparently, this suggestion too has fallen on deaf ears. For months as the crisis worsens, nothing significant seems to be done.
We feel that the Government must formulate a clear-cut policy for enhancing the storage capacity before more foodgrain goes waste.
Therefore, | seek, on behalf of my Party, the Government's urgent and immediate attention on this bumning issue. Thank you.
...(Interruptions)

SHRIN.N. KRISHNADAS (PALGHAT): Sir, | support the hon. Leader of the Opposition in this regard. ...(Interruptions)

SHRIBIKRAM KESHARIDEO (KALAHANDI): Sir, | have given a notice on this subject and it has been allowed. ...(Interruptions)
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MR. SPEAKER: This is a serious subject. Please understand it.
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SHRI KHARABELA SWAIN (BALASORE): Sir, How can he talk about Orissa? He is making a wrong statement.
...(Interruptions)

MR. SPEAKER: How can you stop him? Please take your seat.

SHRI KHARABELA SWAIN : Sir, we, the Members from QOrissa have given notice. Hon. Member Shri Bikram
Keshari Deo who is from Kalahandi has given notice. ...(Interruptions)

MR. SPEAKER: Nothing should go on record.
(Interruptions)™*

MR. SPEAKER: Please take your seat. | am calling the names of the Members who have given the notices. Please
understand it.

...(Interruptions)
MR. SPEAKER: Shri Kharabela Swain, please take your seat.
...(Interruptions)

MR. SPEAKER: | am calling the names of the Members who have given notices for the 'Zero hour'. How can you
stop him?



...(Interruptions)

it Feas (ig ged @ FEgy, § A S W@ o1, A9 Y@ & RN ged, dfeai 99t o @ ) ufcml @ gt aH @ forg woeR 8@ @ €
AR g8 U A B o STuht ST (@ AF A9 ) aw & @ € qun sTeTEid o} ¥ €1 Ud we A apft adTE, U g8 W 0 g @t
= W@ & forg 300 TUT # g9 R@n| @@ wew @i 27 W we % QS st ot o $ qEE A €)1 sufay e e o' @ € P e
g aReM St T B S A AN B S A T U0 BT Gt {6 TRy 7q BT, HERGT BT B A Biforgl 7 Memi A
Qe &1 drert den B AU ST Bt AoER S e g o e w fRan srom| 7w Ruf e areft 8, wver & was o anfiel e
B O AT T8 Fed 6 oot A BN, WRER @, Iferd #t et  wv i @ ey anorsn a S A e g ok armaa A
AR Ryl fel s w Mfewi aa <&@ €1 ,&€| (Faum)

MR. SPEAKER: Shri Mulayam Singh Yadav, there are other Members also who want to speak on this.
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SHRI BIKRAM KESHARI DEO : Sir, it concerns my area, KBK. ...(Interruptions)
MR. SPEAKER: It concerns other areas also. | will call you also.
...(Interruptions)

SHRI SOMNATH CHATTERJEE (BOLPUR): | can very well understand the anxiety of my hon. friend to raise this
issue, which should not be treated as a partisan matter. We are not treating it as a partisan matter. It is a question
of life and death of people of our country. Unfortunately, Sir, what the situation is, it is a reflection on everybody, the
entire political system that the judiciary has issued directions in this matter.

Sir, we have been raising this issue from time to time. The other day when we were discussing the issue of
disinvestment, we had said that they are giving primacy to disinvestment, but they should also look at the situation
in the country. That is why, we have said that this is a very inappropriate manner to take certain decisions which
they have taken because the people are dying when the godowns are full. This is an anachronism in a system that
we have developed that the people are not getting the food when the food is available.

Sir, imports are coming in. Yesterday, we got a report that now rice is being imported at cheap rate from Thailand,
Indonesia and Burma. Now, even our peasants, our farmers are facing difficulty in selling their product. What sort of
policy is this Government following in the name of WTO, in the name of globalisation? Cheap rice is coming and our
rice is not sold. Rice is inside the godowns, but it is not being made available to the public.

So far as Food for Work Programme is concerned, it has been extremely useful, it has saved many people in the
past and it will help in the national reconstruction and development of infrastructure. In the year 2001, we have to
now even cry inside the House that give food to our people in the country.

It is a shameful situation. | am not trying to score a political point, although a lot of points can be scored. | do not
want to raise those issues now. The Government must take it extremely seriously. Please do not treat it as a pure
Party matter that we are trying to raise.

| am glad that the hon. Leader of the Opposition has given primacy to it. Therefore, | am requesting immediate
intervention and change of policy.

| will take half a minute and then | conclude. Disturbances are created not by coming into the Well of the House
only. Please see that the business is conducted in a proper manner. | compliment the efforts that are being made by
the hon. Parliamentary Affairs Minister today in bringing reason to somebody.



MR. SPEAKER: Shri Bikram Keshari Deo.
...(Interruptions)
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MR. SPEAKER: He has given the notice.

SHRI BIKRAM KESHARI DEO : Sir, a news item appeared in the Times of India today saying that people have died
of starvation or by eating mango kernel or because of malnutrition. It is a matter of serious concern and | definitely
share the view of the Leader of the Opposition, Shrimati Sonia Gandhi on this. However, the sole blame should not
be upon the Government because for a majority of the time, Congress Party was in Government in Orissa.
...(Interruptions)

it wiforara FRA (FAF3N) : 3us FEArf T S H WRER e ® E18€] (Zagm)

MR. SPEAKER: Shri Bikram Keshari Deo, please understand that they did not say anything about the Government
in Orissa. What is this?

SHRI BIKRAM KESHARI DEO : Sir, during 1985-86, starvation deaths appeared for the first time in Orissa.
...(Interruptions)

SHRI PRIYA RANJAN DASMUNSI (RAIGANJ): The Leader of the Opposition talked about the situation in many
States and not about the Government of Orissa. ...(Interruptions)

MR. SPEAKER: It is a serious issue.

SHRI BIKRAM KESHARI DEO: So, our Government is also committed to eradicate poverty and starvation in the
KBK Districts. They have planned a long-term action plan for mitigating poverty in these areas.

| urge upon the Government that this should be implemented immediately so that such cases do not occur in future.
| also agree with the Leader of the Marxist Party that no partisan attitude should be taken on this issue because it is
a humane issue. ...(Interruptions)

MR. SPEAKER: Please understand that they are supporting you.

SHRI BIKRAM KESHARI DEO : Therefore, | urge upon the Chair also to give a ruling that some sort of immediate
and emergent action should be taken in these areas where distress has been seen. Our Government is committed
to eradicate starvation and poverty in these areas and programmes have been prepared. However, at the same
time, | am sorry to say that the previous Governments never looked into the problems of these areas where 80 per
cent of the people live below the poverty line. The previous Governments, which ruled Orissa, | would like to
categorically name the Congress Government, did nothing. When a writ petition was filed in the Supreme Court, it
gave a direction. The High Court also gave a direction. It was pointed out that the starvation deaths had taken
place due to the neglect of the then Government. Thank you, Sir.

it Iiiarea JgA @ ems o, BRER &1 Aen aga R 21 S W 8 @t =@Ted Bl
em& weEigd | 3 ds sngal Dr. Vijay Kumar Malhotra.

SHRI MADHAVRAO SCINDIA (GUNA): Sir, this is a very important issue. Before the Parliament adjourns on 31 St
could we not have a discussion on this important issue?

MR. SPEAKER: If you can find time, | have no objection.

SHRI MADHAVRAQO SCINDIA : We are sitting up to 8 o'clock every day. So, let the country know that we are
concerned about this. This is a very major issue.

SHRI PRIYA RANJAN DASMUNSI : We should discuss the entire food situation in the country vis-a-vis the
starvation deaths that have taken place in Orissa, which are the highest. Before this Session comes to an end, we
should discuss this very important issue. ...(Interruptions)

SHRI BASU DEB ACHARIA (BANKURA): Let there be a discussion. No issue is more important than this. People



are dying of starvation. ...(Interruptions)
MR. SPEAKER: They are asking about Half-an-Hour discussion.
...(Interruptions)
MR. SPEAKER: What is this? Please understand that | am trying to find a solution. What is this?

SHRI P.C. THOMAS (MUVAT TUPUZHA): Sir, we have to have a discussion on this. It is a very serious issue, so let
us find time for this.
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SHRI MADHAVRAO SCINDIA : The hon. Leader of the Opposition did not mention any particular State anywhere.
Orissa's name was not even mentioned.

SHRIMAT I SONIA GANDHI : Mr. Speaker, Sir, | did not mention the name of any particular State. | talked in general,
and | talked of the poor people of India who are dying. ...(Interruptions)
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SHRI SOMNATH CHATTERJEE : We did not mention any names. | did not make it a partisan issue. | have not
mentioned any State. (Interruptions) Is this the attitude of the ruling Party? If you want to make it a political issue,
we will also do it. We have a lot of things to say about this Government. (/nterruptions) They want to hide their
inefficiency by accusing others. ...(Interruptions)
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SHRI BASU DEB ACHARIA : Starvation deaths are happening and, that is why, we are mentioning them.
...(Interruptions)
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SHRI PRIYA RANJAN DASMUNSI : Is he the Minister of Consumer Affairs, Food and Public Distribution to give the
reply? ...(Interruptions)

THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF INFORMATION TECHNOLOGY (SHRI
PRAMOD MAHAJAN): Can | reply? ...(Interruptions)

SHRI PRIYA RANJAN DASMUNSI : | would like to know whether Shri Pramod Mahajan is the Cabinet Minister or
Dr. Vijay Kumar Malhotra. Everyday, he gets up and tries to give the reply. ...(Interruptions)
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SHRI SOMNATH CHATTERJEE : He is the spokesman outside and not inside the House. ...(Interruptions)
SHRI PRIYA RANJAN DASMUNSI : Only the Parliamentary Affairs Minister should speak. ...(Interruptions)
SHRI SOMNATH CHATTERJEE : Do we take it that we cannot raise an issue on a non-partisan basis and it has to



be politicised? ...(Interruptions)

si.fdw@m $wR A= ;. They can always raise the issues, but they cannot blame the Government for everything.
(Interruptions) sma feagavede &t @ta # o 3yl €| (FauE)

SHRI SOMNATH CHATTERJEE : If the Government wants to politicise it, we are also prepared. We have more to
say than they can say against us. ...(Interruptions)

=t TS 1 9% gy Aea () : srene Aegy, [WER F HEw we y@ #@ @ ) ol a€| (=aum)
PROF. A K. PREMAJAM (BADAGARA): It is a wrong policy which they are following.

SHRI K. YERRANNAIDU (SRIKAKULAM): Mr. Speaker, Sir, we have to see the reality. There is no doubt that we
have bufferstock this year. On the issue of minimum support price, we pressurised the Government of India, and the
FCI procured a lot of rice this year. There are no exports this year. Last year, by this time, 35 lakh tonnes of rice
was exported, but this year, we have not exported even a thousand metric tonnes of rice. In this scenario, a high-
level meeting should be called to discuss the issues. The Prime Minister should call all the political party leaders to
discuss about the disposing of stocks. We are facing drought and floods on the one side, and starvation deaths due
to lack of food on the other side. In this connection, the Supreme Court has also given a direction. In this scenario,
a high-level meeting should be called to discuss all these issues.

Sir, it is better to convene a meeting. We will get the information about the ground realities as they are prevailing
and feed it to the Government. The Government of India should take a policy decision in the matter. That is my
suggestion.
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MR. SPEAKER: The Government is ready to give reply. You are not allowing him to reply.

...(Interruptions)
MR. SPEAKER: Nothing should go on record.

(Interruptions) *
= wHIT AETo ;@ ey ey, AU S Aar qn oy WA el A fif¥aa wu /@ &€, (arau)
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MR. SPEAKER: | have already told that nothing should go on record.

...(Interruptions)
MR. SPEAKER: Nothing is there in the records.
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...(Interruptions)

* Not Recorded

MR. SPEAKER: Shri Pappu Yadav, this is not proper. How are you behaving in the House?
...(Interruptions)
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MR. SPEAKER: Shri Pappu Yadav, please take your seat. We are discussing a very serious problem here and you
are disturbing the House. | do not understand the attitude of the Members.

...(Interruptions)
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MR. SPEAKER: Shri Adhir Chowdhury, you are doing the same thing always.
SHRI ADHIR CHOWDHARY (BERHAMPORE, WEST BENGAL): Sir, | am only suggesting...(Interruptions)
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SHRI SOMNATH CHATTERJEE : Sir, the Central Government is doing cheap imports. That is also creating
problems. ...(Interruptions) People are buying foodgrains at cheaper rates. ...(Interruptions) & ar # $v ®fRA|

MR. SPEAKER: | have a list of 60 notices today. | am calling the Members one by one.
...(Interruptions)

MR. SPEAKER: Please understand the situation. | am having 60 notices today. Shri Ramjilal Suman, please take
your seat.

...(Interruptions)

MR. SPEAKER: You are not allowing other Members to speak. What is this?



...(Interruptions)
MR. SPEAKER: Please take your seats.

...(Interruptions)
MR. SPEAKER: | have all the notices with me.

...(Interruptions)
MR. SPEAKER: Shri Kaliappan.

...(Interruptions)



